
NOTES OF THE REGISTRY 

S 
( - 

ORDERS OF THE TRIBUNAL 	 OF 

o 

1dJo
4 	L 

h \ 

CQ '4 k'~ 

ORDER DATED 23.4.2001. 

Hea td S h ri P. R.J. DaSh, 1 ea cn e coun sel  fo r th € 

applicant,Shri S..J&a,1eam91 ASC appearing for the 

Union of India, shri K.C.rhaflty,1earne Gi vt 

Advocate appearing for the state of Orissa and 

shri K. C. Kanun go, learned counsel for private 

Respondent N0.4 It is submitted by learned couriset 

for the applicant that the applicant has already 

joined his ni place of posting at Bolangir and as 

such he does not want to pirsue this OA.In view of 

this after hearing learned counsel for ooth sides 

the O.A. is disposed of as not oeiflg pressed. 
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